IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :23-08-2024
Date : 23.08.2024

Cc.C

Applied For

(Se
BLAPL-
71009/ 123.08.20 Order Dtd. at
1 024 4 2562/2 |J KAMILA c.o. 2024-08-20 No-
024
)
- (Se
BLAPL-
71010/ |23.08.20 Order Dtd. at
2 5004 24 2328/2 |[MK MOHANTY |[C.O. 2024-08-20 No-
024
)
ABLAPL (Se
71011/ 123.08.20 - Order Dtd. at
3 2024 24 3955/2 PK DAS c.0. 2024-08-20 BAIL-1 |y -
024 2)
- ABLAPL (Se
71015/ 123.08.20 |- Order Dtd. at
4 12024 24 3955/2 BN MOHAPATRA |C.0O. 2024-08-20 BAIL-1 |y
024 2)
[ (Se
RPFAM-
71016/ 123.08.20 COURT |Order Dtd. at
> 12024 24 216/20 ||A. K. ROUL |IC.O. NO. 201/2024-08-21 No-
24
2)
[ RVWPET (Se
6 71017/ 123.08.20 |- PRASANTA c.o COURT |Order Dtd. at
2024 24 168/20 |KUMAR DAS Y INO. 10(2024-08-27 No-
24 2)
[ (Se
CRLMP-
. 71019/ [23.08.20 118a,p BIJAY KUMAR | COURT |Order Dtd. at
2024 24 DALEI Y INO. 10(2024-08-21 No-
024
2)
- CRLMP- (Se
8 71020/ 123.08.20 1164/2 BYOMAKESH c.0 COURT |Order Dtd. at
2024 |24 TRIPATHY Y INO. 10/2024-08-21 No-
024
2)
- CRLMP- (Se
5 71021/ |23.08.20 1127/2 PRAKASH c.o COURT |Order Dtd. at
2024 24 024 KUMAR JENA Y INO. 10(2024-08-21 No-
2)




10

11

12

13

14

15

16

17

18

19

20

21

22

FAO-

(Se

71023/ 123.08.20 COURT |Order Dtd. at
2024 |24 340/20 |SARAT SWAIN NO. 10 [2024-08-20 No-
24
2)
WP (C) - (Se
71025/ (23.08.20 |1~ |SUBASH CH COURT |order Dtd. at
2024 |24 PANT NO. 10 2024-08-21 No-
2024
2)
WP (C) - (Se
71026/ |23.08.20 19879/ SUBASH c COURT |Order Dtd. at
2024 |24 CHANDRA PANT NO. 10/2024-08-21 No-
2024 o)
Se
71027/ |23.08.20 ?gég;; s o BISAL COURT |order Dtd. ;t
2024 |24 P NO. 10 /2024-08-20 No-
2024
2)
s
71029/ [23.08.20 ?géi;; P, COURT |order Dtd. ;te
2024 |24 : NO. 20|2024-08-21 No-
2024
2)
CHIEF (se
71030/ [23.08.20 251(2)7; M NAYAK JUSTIC |Order Dtd. at
2024 |24 oo : E'S  |2024-08-21 No-
COURT 2)
W (C) - CHIEF (Se
71031/ [23.08.20 JUSTIC (Order Dtd. at
2024 |24 23212/ A.K.ACHARYA E'S  |2024-08-21 No-
COURT 2)
WP (C) - CHIEF (Se
71032/ [23.08.20 JUSTIC |Order Dtd. at
2024 |24 23213/ A.K.ACHARYA E'S  |2024-08-21 No-
COURT 2)
W (C) - CHIEF (Se
71033/ [23.08.20 JUSTIC (Order Dtd. at
2024 |24 23216/ A.K.ACHARYA E'S  2024-08-21 No-
COURT 2)
WE (C) - CHIEF (Se
71035/ |23.08.20 JUSTIC |Order Dtd. at
2024 |24 23526/ A.K.ACHARYA E'S  |2024-08-21 No-
COURT 2)
71036/ |23.08.20 "E(C)~ COURT |order Dtd gie
2024 |24 19416/ |K.SAHOO NO. 20 /2024-08-21 No-
2024
2)
71037/ |23.08.20 ["E(C)~ COURT |0Order Dtd ;ie
2024 |24 19416/ |B.K.SETHI NO. 20 /2024-08-21 No-
2024
2)
WP (C) - (Se
71039/ |23.08.20 COURT |[Order Dtd.
2024 |24 23527/ B.R.DALAI NO. 20 /2024-08-21 ;z_




[ | | | | 2)

(Se
o5 |71040/ [23.08.20 Vfgg(g;/ g;igggﬁm < o, |COURT lorder Dtd. at
2024 |24 024 . lowaln NO. 20 2024-08-21 12q<)>—
[ e (C) - CHIEF (Se
71041/ |23.08.20 JUSTIC |Order Dtd. at
2415024 |24 ;8224/ A.K.MOHANTY [C.O. o, g 2024-08-21 No-
COURT 2)
[ WRIT [ o
— CHIEF BRANCH | 7
71042/ |23.08.20 JUSTIC Order Dtd. (DIVIS |~
25 2024 |24 3;26/2 A. DAS C-0- lgvs  |2024-08-20 TON If‘l’l
COURT BENCH-
2) )
_' CHIEF (Se
WP (C) - WRIT
71043/ 123.08.20 JUSTIC |Order Dtd. at
26,55 loa 23528/ P.K. JENA c.0. |5ig 0240820 ]fIZ{ANCH .
COURT 8)
[ ABLAPL CHIEF (se
71044/ 123.08.20 |- JUSTIC |Order Dtd. at
272024 |24 gag7/2 S+ BARIK C-0- lgvg 2024-08-21 No-
024 COURT 8)
[ ABLAPL CHIEF (Se
71045/ 123.08.20 |- JUSTIC |0Order Dtd. at
28 15024 |24 gagg/p PA-K. MOHANTY (C.O. g, o 2024-08-21 No-
024 COURT 8)
[ ABLAPL CHIEF (se
71046/ 123.08.20 |- JUSTIC |Order Dtd. at
29 o024 24 ga31/p |F-K- MOHANTY C.O. o, o 2024-08-21 No-
024 COURT 8)
- ABLAPL CHIEF (se
71047/ 123.08.20 |- JUSTIC |Order Dtd. at
30 0024 24 ga3asp |F-K. MOHANTY (C.O. g, o 2024-08-21 No-
024 COURT 8)
[ ABLAPL CHIEF (se
71048/ 123.08.20 |- JUSTIC |Order Dtd. at
311024 |24 ga33/p |F K BARIK C-0- lgrs 2024-08-21 No-
024 COURT 8)
[ ABLAPL (se
COURT
71049/ 123.08.20 |- Order Dtd. at
3212024 |2a 4gs59/2 J-F- KAR c.0. gif) 2 12024-08-08 No-
024 8)
_' ABLAPL (se
COURT
71050/ |23.08.20 |- Order Dtd. at
3312020 |24 gagp/2 |5 F NAYAK c.0. gif) 2 12024-08-21 BAIL-1 g -
024 6)
[ ABLAPL (se
COURT
71051/ 123.08.20 |- Order Dtd. at
34 5020 |24 8430/2 |J-F- KAR C.0. gif) 2 12024-08-21 No-
024 6)




35

36

37

38

39

40

41

42

43

44

45

46

47

ABLAPL (Se
COURT
71052/ |23.08.20 |- Order Dtd. at
2024 |24 833g/2 [P K BEHERA ggb 2 12024-08-21 No-
024 6)
WEC (OA (Se
COURT
71053/ [23.08.20 ) - Order Dtd. oA at
2024 |24 2213/ |PILLIP SAMAL NO. 2 1h024-08-16 Branch [No-
OLD
017 1)
WPC (OA (Se
COURT
71054/ |23.08.20|C) - Order Dtd. OA at
2024 |24 2213/ |PILLIP SAMAL NO. 2 15022-09-06 Branch [No-
OLD
017 1)
WEC (OA (Se
71055/ |23.08.20c) - o saHOO ;gURg Order Dtd. oA at
2024 24 2686/2 . ) 2024-08-20 Branch No-
OLD
016 1)
ABLAPL (Se
COURT
71056/ |23.08.20 |- Order Dtd. at
2024 |24 g8450/2 |1 K PRADHAN gfb 2 12024-08-21 No-
024 1)
WPC (OA (Se
71057/ |23.08.20 C) - s cusTa ;gURg Order Dtd. oA at
2024 24 98/201 . ) 2024-08-22 Branch No-
OLD
9 1)
ABLAPL (Se
71058/ |23.08.20 - RAGHUNATH wo0R lorder pta. aar1_o At
2024 |24 8429/2 |DASMOHAPATRA © 2 12024-08-21 No-
OLD
024 7
ABLAPL (Se
COURT
71059/ 123.08.20 |- Order Dtd. at
2024 |24 gap1/2 |SUBAS SAMAL gfb 2 12024-08-21 No-
024 7)
ABLAPL (Se
COURT
71060/ |23.08.20 - Order Dtd. at
2024 |24 gapp /o |SUBAS SAMAL gfb 2 12024-08-21 No-
024 7
WPC (OA (Se
COURT
71061/ |23.08.20|C) - Order Dtd. OA at
2024 |24 745720 |S-K. ACHARYA NO. 2 1)024-08-21 Branch [No-
OLD
18 1)
ABLAPL (Se
COURT
71062/ |23.08.20 |- Order Dtd. at
2024 |24 84232 (A K MOHANTY ggb 2 12024-08-21 No-
024 1)
ABLAPL (Se
71063/ |23.08.20 - N ;gURg Order Dtd. at
2024 |24 8445/2 oo 2 12024-08-21 No-
024 1)
71064/ [23.08.20 ABLAPL COURT | der Dtd. (Se
2024 24 - R K MALLICK NO. 2 2024-08-21 at
8432/2 OLD No-




[ 024 1)
[ ABLAPL (Se
COURT
71065/ |23.08.20 |- Order Dtd. at
48 024 24 g4g3/2 |1 K MALLICK ggb 2 12024-08-21 No-
024 1)
- s
4o 71066/ [23.08.20 ?gig;; . COURT |Order Dtd. ;te
2024 24 K. NO. 1 |2024-09-30 No-
2024
1)
- (Se
WP (C) - WRIT
71067/ |23.08.20 COURT |Order Dtd. at
50 004  |oa 23416/ |P.K. BEHERA o, 1 |ro2acos-20 BRANCH =~
2016 -8
40)
- (Se
WP (C) - WRIT
71068/ |23.08.20 COURT |order Dtd. at
51,000 |2 23416/ [R.K. SAHU ro T Dooetonon BRANCH |2
2016 -8
40)
B ABLAPL (Se
71069/ [23.08.20 - COURT |order Dtd. at
52 2024 |24 gaa3/p [P+ DAS NO. 1 12024-08-21 BAIL=2 |-
024 7
- CRLMC- COURT (Se
53 71070/ 123.08.20 27052 BALARAM NO. 2 Order Dtd. at
2024 24 SINGH © 2 12024-09-18 No-
024 OLD
7)
- ABLAPL (se
COURT
71071/ |23.08.20 |- Order Dtd. at
2415024 |24 gaa1/2 [B- DAS gib 2 19999-12-31 BAIL-1 |y
024 6)
[ ABLAPL (se
o5 71072/ [23.08.20 |- BALARAM ;gURg Order Dtd. at
2024 24 8436/2 |SINGH oo 2 |2024-08-21 No-
024 6)
- ABLAPL (se
cg 71073/ [23.08.20 |- BALARAM ;gURg Order Dtd. at
2024 24 8469/2 |SINGH oop C |2024-08-21 No-
024 6)
[ ABLAPL (se
5 71074/ [23.08.20 |- o oas ;gURg Order Dtd. at
2024 |24 8492/2 P oo - [2024-08-21 No-
024 6)
[ ABLAPL (se
COURT
71075/ |23.08.20 |- Order Dtd. at
58 024 24 ga6g/2 [N R NATAK gfb 2 12024-08-21 No-
024 6)
[ ABLAPL (se
cg 71076/ [23.08.20 |- o oas ;gURg Order Dtd. at
2024 |24 8495/2 B oo [2024-08-21 No-
024 6)
71077/ [23.08.20 [crRIMC- COURT |Order Dtd. (se
60 5024 |24 0813/2 (R R NATAK NO. 2 12024-08-21 at




024 OLD No-
0)
[ ABLAPL (Se
COURT
71078/ 123.08.20 |- Order Dtd. at
6l b024 |24 84912 B-K. BHUYAN [C. ggb 2 12024-08-21 No-
024 6)
[ ABLAPL (se
o, 71079/ [23.08.20 |- BN - ;gURg Order Dtd. at
2024 |24 8479/2 |MOHAPATRA : . 2024-08-21 No-
OLD
024 6)
'__' ABLAPL (se
COURT
71080/ |23.08.20 |- Order Dtd. at
6312024 |24 g417/2 (B-F- TANGA [C. gfb 2 12024-08-21 No-
024 6)
[ ABLAPL (se
71081/ |23.08.20 |- BICHITRA COURT | der Dtd. at
64 024 |24 5596/2 |[NARAYANA C.0. NO. 2 |)004-08-12 BAIL=2 \yo_
SATAPATHY OLD
024 7)
[ ABLAPL (se
o5 71082/ |23.08.20 |- PRAKASH . ;gURg Order Dtd. at
2024 |24 8489/2 |KUMAR PRATAP - 2024-08-21 No-
OLD
024 7)
[ ABLAPL (se
COURT
71083/ 123.08.20 |- Order Dtd. at
66 o024 |24 g457/2 |CK ROUT c. ggb 2 12024-08-21 No-
024 7)
- ABLAPL (se
COURT
71084/ 123.08.20 |- Order Dtd. at
67 2024 |24 8472/ B MOHANTY C- ggb 2 12024-08-21 No-
024 7)
[ ABLAPL (se
COURT
71085/ 123.08.20 |- Order Dtd. at
68 o024 |24 gag1 2 (B SAHU C- ggb 2 12024-08-21 BAIL-1 o
024 1)
- ABLAPL (se
COURT
71086/ 123.08.20 |- Order Dtd. at
69 2024 |24 gag/p (B PATINAIK [C. ggb 2 12024-08-21 No-
024 1)
___' ABLAPL (se
COURT
71087/ 123.08.20 |- Order Dtd. at
70 15024 |24 8437/2 (CR PATRA C- gib 2 12024-08-21 No-
024 1)
[ ABLAPL (se
COURT
71088/ 123.08.20 |- Order Dtd. at
2024 24 gago/p PK NATAK -0 RO 2 12024-08-21 No-
024 1)
[ ABLAPL (se
COURT
71089/ 123.08.20 |- Order Dtd. at
72 2024 |24 ga61/2 |FX MOHANTY [C. gib 2 12024-08-21 BAIL-1 |-
024 4)
173 [71090/ [23.08.20 [ABLAPL MR SAHOO lc.0. [cOURT |order Dtd. [(se




74

75

76

77

78

79

80

81

82

83

84

85

2024 24 - NO. 2 |2024-08-21 at
8438/2 OLD No-
024 4)
ABLAPL (Se
COURT
71091/ |23.08.20 |- Order Dtd. at
2024 24 84402 |R SAHOO gfb 2 12024-08-21 BAIL-1 o
024 1)
ABLAPL (Se
COURT
71092/ 123.08.20 |- Order Dtd. at
2024 |24 8444/ |JE KAR ggb 2 12024-08-21 BAIL-1 0o
024 6)
ABLAPL (Se
71093/ |23.08.20 |- BYOMAKESH ;gURg Order Dtd. at
2024 24 8476/2 |TRIPATHY . 2024-08-21 No-
OLD
024 6)
ABLAPL (Se
COURT
71094/ 123.08.20 |- Order Dtd. at
2024 24 g8467/2 IR BISWAL gfb 2 12024-08-21 BAIL-1 0o
024 4)
ABLAPL (Se
COURT
71095/ 123.08.20 |- JR BISWAL NO. 2 Order Dtd. at
2024 24 8453/2 oLm 2024-08-21 No-
024 4)
ABLAPL (Se
71096/ |23.08.20 - K TENA ;gURg Order Dtd. at
2024 24 8451/2 onp 2024-08-21 No-
024 4)
ABLAPL (Se
COURT
71097/ 123.08.20 |- Order Dtd. at
2024 24 ga73/2 |PX DAS gfb 2 12024-08-21 BAIL-1 |y -
024 5)
ABLAPL (Se
COURT
71098/ 123.08.20 - Order Dtd. at
2024 24 ga7g/2 X LENKA gfb 2 12024-08-21 BAIL-1 |-
024 4)
ABLAPL (Se
COURT
71099/ 123.08.20 - Order Dtd. at
2024 24 gaa7/p [ K PRADHAN gfb 2 12024-08-21 No-
024 4)
ABLAPL (Se
71100/ |23.08.20 - . FoOR” lorder pta. N
2024 24 8477/2 | Touea oLm 2024-08-21 No-
024 4)
ABLAPL (Se
COURT
71101/ |23.08.20 |- Order Dtd. at
2024 24 gaga/p | K MOHANTY gfb 2 12024-08-21 BAIL-1 g -
024 4)
ABLAPL COURT (Se
71102/ 123.08.20 |- JYOTI RANJAN NO. 2 Order Dtd. BATL-1 at
2024 24 8456/2 |NAYAK : 2024-08-21 No-
024 OLD 3)




86

87

88

89

90

91

92

93

94

95

96

97

98

ABLAPL (Se
71103/ |23.08.20 |- ¢ % parma ;gURg Order Dtd. at
2024 |24 gagg/2 |7 orp | [2024-08-21 No-
024 3)
ABLAPL (Se
COURT
71104/ 123.08.20 |- Order Dtd. at
2024 |24 g493/2 B+ K. PATRA ggb 2 12024-08-21 BAIL-1 -
024 6)
ABLAPL (Se
71105/ [23.08.20 |- I — ;gURg Order Dtd. at
2024 |24 ga24/2 [° B orp | [2024-08-21 No-
024 6)
CRLMC- COURT crIMIN (€
71106/ 123.08.20 27682 HIMANSHU NO. 2 Order Dtd. AL at
2024 |24 o KUMR BHOL oip | [2022-09-30 Tsc gi—
CRLMC- COURT (Se
71107/ |23.08.20 Order Dtd. at
004 |5 2687/2 |SARAT DASH No. 2 | oot o -
024 OLD
2)
ABLAPL (Se
71108/ |23.08.20 - 5.K. FOUR Jorder prd. N
2024 |24 14265/ |[BHANJADEO orp | [2023-12-05 No-
2023 8)
CRLMC- COURT (Se
71109/ (23.08.20 |70 0 | Lo No. 5 lorder Dtd. at
2024 |24 R . 2024-08-21 No-
024 OLD
8)
(Se
CRLMC- COURT
71110/ 123.08.20 Order Dtd. at
so2a . |oa 2685/2 |SARAT DASH NO. 2 et ean -
024 OLD
8)
BLAPL- |SANTOSH COURT (se
71111/ |23.08.20 Order Dtd. at
00a |2 11876/ |[KUMAR No. 2 |Teer TS BATL-2 |7~
2023  |MAHANTY OLD 12)
(Se
CRLMC- COURT
71112/ 123.08.20 Order Dtd. at
2024 |5z 2747/2 |SARAT DASH NO. 2 et ens -
024 OLD
11)
_ (Se
71113/ [23.08.20 Ygég;/ o KOMAR ;gURg Order Dtd. at
2024 |24 . 2024-08-21 No-
2024 OLD
11)
_ (Se
71114/ |23.08.20 252232 N.K.ROUT ;gURg Order Dtd. at
2024 |24 R . 2024-08-21 No-
024 OLD
11)
71115/ [23.08.20 Sggg?; JYOTISH ;gURg Order Dtd. ;ie
2024 24 o4 RANJAN DAS orp  [2024-08-21 e




n )
CRLMC- COURT (Se
99 71116/ 123.08.20 2786/2 |A.SAHU NO. 2 Order Dtd. at
2024 |24 : - 2024-08-21 No-
024 OLD
11)
N CRLMC- COURT (se
10 (71118/ |23.08.20 2705/2 SRINIBASH NO. 2 Order Dtd. at
0 |2024 |24 MOHANTY . 2024-09-18 No-
024 OLD
11)
N CRLMC- COURT (Se
10 |71119/ |23.08.20 3029/2 |A.MOHANTY NO. 2 Order Dtd. at
1 |2024 |24 : - 2024-08-21 No-
024 OLD
11)
__“ WRIT
WP (C) - BRANCH ;ie
10 [71120/ |23.08.20 COURT |Order Dtd. (pIVIS 2%
2 |2024 |24 3230/2 S.P. SAHOO NO. 9 |2024-09-03 TON ng
BENCH- |
1)
_' (Se
10 71121/ [23.08.20 [S580 | COURT |0Order Dtd. o
3 2024 |24 oa NO. 9 |2024-08-21 L0s
)
(Se
CRLMC- at
10 [71122/ |23.08.20 COURT |Order Dtd.
2702/2 R.K.MALLICK No-
4 2024 |24 004 NO. 9 |2024-08-21 0o
)
(Se
10 [71123/ [23.08.20 g?gg;; S DasH COURT |Order Dtd. ;E_
5 12024 |24 03 NO. 9 |2024-08-20 0o
)
(Se
10 [71124/ |23.08.20 SSE?S; & SETHI COURT |Order Dtd. ;z_
6 |2024 |24 oa NO. 9 |2024-08-21 L0s
)
CRLMC- crIMIN | (5€
10 |71125/ |23.08.20 4114/2 |R.K. SAHU COURT |Order Dtd. Al at
7 2024 |24 03 NO. 9 |2024-08-20 ise 5?—
N CRLMC- COURT (Se
10 {71126/ |23.08.20 3035/2 |S.D.JENA NO. 2 Order Dtd. at
8 |2024 |24 e . 2024-08-21 No-
024 OLD
7)
N CRLMC- COURT (Se
10 |71127/ |23.08.20 2691/2 |p.N.NAYAK NO. 2 Order Dtd. at
9 |2024 |24 N - 2024-08-21 No-
024 OLD o




71128/ |23.08.20 |SRLMC- COURT | der Dtd. CRIMIN| .
S 5455/2 |A.K. SAHOO NO. 2 | et AL o
023 OLD MISC |5
(Se
71129/ 123.08.20 2521\74(/:2 A K. JATT ;gUR;‘ Order Dtd. at
2024 |24 o4 oLb 2024-08-21 No-
7)
CRLMC- COURT crimIn | (5€
71130/ 123.08.20 Order Dtd. at
ooa |52 5458/2 |J. PARDHAN No. 2 | oSt itos AL o
023 OLD MISC |5
(Se
71131/ [23.08.20 2521\3432 I ;gURg Order Dtd. at
2024 |24 R . 2024-08-21 No-
024 OLD
7)
CRLMC- COURT (Se
71132/ [23.08.20 000 | o N, 5 |order pta. at
2024 |24 R . 2024-08-21 No-
024 OLD
7)
CRLMC- COURT (Se
71133/ 123.08.20 2730/2 |J.P.KAR NO. 2 Order Dtd. at
2024 |24 02 oim 2024-08-21 No-
7)
CRLA- crImMIN | (€
71134/ (23.08.20 7" |SAROJ KUMAR COURT |Order Dtd. i at
2024 |24 oa DASH NO. 3 |2024-10-08 appEaL NO
10)
CRLMP- WwRIT | (o€
71135/ [23.08.20 COURT |Order Dtd. at
00n |oa 953/20 |B.S. SWAIN vo. 3 024 082 BRANCH |2 -
24 -8
39)
WP (C) - WwrIT | (o€
71136/ (23.08.20 |70, [B.R. COURT |Order Dtd. renncn 2t
2024 |24 SENAPATI NO. 3 12024-08-22 No-
010 -8
29)
CRLMC- crimIn | (€
71137/ |23.08.20 | 7)o" |GOPAL PRASAD |, COURT |Order Dtd. i at
2024 |24 094 JENA NO. 3 [2024-08-21 sc E?—
WP (C) - wriT | (°©
71138/ 123.08.20 COURT |Order Dtd. at
2024 |24 4667/2 IR.R.DAS NO. 16/2024-09-23 BRANCH |\ _
024 -8
43)
ABLAPL (Se
71139/ 123.08.20 |- JADUNATH COURT |Order Dtd. at
2024 |24 5195/2 |PRADHAN NO. 16(2024-08-20 No-
024 43)
WP (C) - (Se
71140/ |23.08.20 COURT |Order Dtd.
2024 |24 19755/ M. NAYAK NO. 16[2024-09-30 2t
2024 No-




o | | )
ABLAPL (Se
12 171148/ |23.08.20 |- MANOJ KUMAR COURT |Order Dtd. T
3 12024 24 8426/2 |PANT NO. 16(2024-08-21 No-
024 3)
_' ABLAPL (se
12 |71149/ |23.08.20 |- COURT |Order Dtd. at
4 2024 24 g494/2 M- R. BARIK NO. 16|2024-08-21 No-
024 3)
[ ABLAPL (Se
COURT
12 171151/ |23.08.20 |- Order Dtd. at
5 2024 |24 8497/ SARAT DASH ggf) 2 12024-08-21 No-
024 3)
ABLAPL COURT (se
12 {71152/ 123.08.20 |- PRASANTA NO. 2 Order Dtd. BATL-2 at
6 2024 24 8459/2 |[KUMAR BARIK - 2024-08-21 No-
OLD
024 11)
B ABLAPL (Se
12 [71153/ [23.08.20 |- PRASANT ;gURg Order Dtd. at
7 12024 24 8480/2 |[KUMAR BARIK - 2024-08-21 No-
OLD
024 11)
ABLAPL COURT (se
12 {71155/ |23.08.20 |- GHANASHYAM NO. 2 Order Dtd. BATL-2 at
8 2024 24 8471/2 |[MOHANTY oLn 2024-08-21 No-
024 10)
- ABLAPL COURT (se
12 171156/ |23.08.20 |- JYOTT RANJAN N0 o |order Dtd. at
9 |2024 24 8448/2 |NAYAK oLn 2024-08-21 No-
024 10)
[ ABLAPL (se
13 [71158/ [23.08.20 |- s. R. ;gURg Order Dtd. at
0 2024 24 8401/2 |PATTNATIK oLb 2024-08-20 No-
024 10)
ABLAPL COURT (se
1371159/ [23.08.20 |- JADUNATH N0 o |order Dtd. saTL_1 3T
1 2024 24 8387/2 |PRADHAN - 2024-08-20 No-
OLD
024 6)
[ ABLAPL (se
COURT
1371161/ |23.08.20 |- Order Dtd. at
2 [2024 24 8454/ |SARAT DASH gg]') 2 12024-08-21 BAIL=2 \yo-
024 9)
ABLAPL COURT (se
131|71162/ 123.08.20 |- MANOJ KUMAR NO. 2 Order Dtd. at
3 12024 24 8442/2 |PANT . 2024-08-21 No-
OLD
024 9)
_' ABLAPL COURT (se
13 |71164/ |23.08.20 |- MANOJ KUMAR NO. 2 Order Dtd. at
4 2024 24 8498/2 |PANT - 2024-08-21 No-
OLD
024 9)
13 [71165/ [23.08.20[wpP(C)- |PRADIPTA COURT |Order Dtd. (se
5 12024 24 20066/ KUMAR NO. 2 |2024-08-21 at




2024  |MOHANTY OLD No-
9)
[ ABLAPL (Se
COURT
1371166/ |23.08.20 |- Order Dtd. at
6 12024 |24 6277/2 |° BISWAL c. ggf) 2 12024-08-16 BATL=2 |-
024 12)
N WP (C) - COURT wriT | (°©
%3 25227/ 52‘08‘20 16875/ |[P.N. NAYAK [C.0. [NO. 2 gggjfogfgé BRANCH Et_
2024 OLD -2 9§’
'__' ABLAPL (se
COURT
13171178/ |23.08.20 |- Order Dtd. at
8 12024 |24 8439/ |F K MISHRA C. 22{3 2 12024-08-21 BAIL=2 |-
024 10)
N WP (C) - COURT WRIT | (o€
13 {71179/ |23.08.20 16796/ |K.R. JENA c. NO. 2 Order Dtd. RRANCH at
9 |2024 |24 2024-08-20 No-
2024 OLD -1
30)
N CRLMC- COURT (se
14 |71180/ |23.08.20 /oo, > [BIDYUTLATA |, N, 5 |order pta. at
0 |2024 |24 MOHANTY : . 2024-08-21 No-
024 OLD
30)
N WP (C) - COURT WRIT | (o€
14 171181/ 123.08.20 11,505, |v.R. ROUTRAY C. No. 2 [Order Dtd. BRANCH 2T
1 2024 |24 2024-08-20 No-
2024 OLD -5
32)
N WP (C) - |[KISHORE COURT wrIT | o€
;4 25222/ 52'08'20 16706/ |CHANDRA C.0. NO. 2 Sggjfogfgé BRANCH ;z_
2024  |PRADHAN OLD -1 50)
[ ABLAPL (se
14 [71183/ [23.08.20 |- K pasH - ;gURg Order Dtd. at
3 2024 |24 8465/2 = lonn 2024-08-21 No-
024 30)
[ CRLREV CRIMIN | (Se
14 {71184/ |23.08.20 |- G.C. JENA c ;gUR;‘ Order Dtd. AL at
4 2024 |24 211/20 = " o 2024-08-20 REVIST [No-
24 ON 1)
___' ABLAPL (se
14 {71185/ |23.08.20 |- A K ROUL c ;gURg Order Dtd. at
5 2024 |24 8331/2 = lonn 9999-12-31 No-
024 1)
N WP (C) - |[KISHORE COURT wriT | (°©
24 23226/ ;2'08'20 16849/ |CHANDRA c.0. [NO. 2 SggifogE§6 BRANCH ;z_
2024  |PRADHAN OLD -2 o)
[ ABLAPL (se
COURT
14 {71187/ |23.08.20 |- Order Dtd. at
7 12024 |24 ga1g/2 | KAMILA C- gib 2 12024-08-21 No-
024 9)
114 [71188/ [23.08.20 [WP(C)- [PRATAP c.0. |[cOURT |order Dtd. WRIT |(Se




12024

24 42104/ |CHANDRA NO. 10/2024-01-03 BRANCH |at
2023  |CHHINCHANI -1 No-
3)
(Se
BLAPL-
71190/ |23.08.20 COURT |Order Dtd. at
2024 |24 7768/2 R K MALLICK NO. 10(2024-08-20 No-
024
3)
(Se
WP (C) - WRIT
71191/ 123.08.20 COURT |Order Dtd. at
022 |oa 7385/2 |P.K. PARIDA oo, 10024 08-20 BRANCH &~
024 -7
15)
(Se
WP (C) - WRIT
71193/ |23.08.20 COURT |Order Dtd. at
2002 |na 11469/ |D.K. MOHANTY vo. 10 l2024-07-03 BRANCH |-~
2024 -5
23)
_ (Se
71197/ [23.08.20 iiif;o o saHoo COURT |order Dtd. at
2024 |24 NO. 10 2024-08-22 No-
24
23)
(Se
71199/ [23.08.20 P2l pTRASH COURT |Order Dtd. N
2024 |24 PARIJA NO. 10(2024-08-22 No-
024
2)
(Se
BLAPI,—
71202/ [23.08.20 COURT |Order Dtd. at
2024 |24 185/20 M R ROUTRAY NO. 10 2024-08-22 BAIL=2 |-
24
10)
(Se
BLAPT,~
71203/ 123.08.20 COURT |Order Dtd. at
2024 |24 1251/2 |P K MOHANTY NO. 10(2024-08-22 BAIL=2 |-
024
9)
ABLAPL (Se
71205/ 123.08.20 - PARTHA FoOR lorder pta. ar1_o At
2024 |24 7444/2 |SARATHI DAS oLb 2024-09-03 No-
024 12)
WP (C) - COURT WwRIT | (o€
71212/ 123.08.20 12300/ [R.K. JENA NO. 2 Order Dtd. RRANCH at
2024 |24 2024-08-16 No-
2024 OLD -7
18)
ABLAPL (Se
COURT
71213/ 123.08.20 |- Order Dtd. at
2024 |24 8324/2 DK JENA ggb 2 12024-08-20 BAIL=2 g0
024 8)
ABLAPL (Se
COURT
71215/ 123.08.20 |- Order Dtd. at
2024 |24 8329/ |J KAMILA ggb 2 12024-08-20 BAIL-1 g -
024 6)
ABLAPL (Se
71216/ |23.08.20 |- % NAYAK ;gURg Order Dtd. at
2024 |24 8334/2 oLn 2024-08-20 No-
024 6)




ABLAPL (Se
71217/ |23.08.20 |- 4 DRSH ;gURg Order Dtd. at
2024 |24 8336/2 oo 2 12024-08-20 No-
024 6)
ABLAPL (Se
71218/ 123.08.20 |- HK DASH ;gUR;‘ Order Dtd. at
2024 |24 8340/2 2o 2 12024-08-20 No-
024 6)
ABLAPL (Se
COURT
71220/ 123.08.20 |- Order Dtd. at
2024 |24 8345/ |FK MOHANTY ggb 2 12024-08-20 BATL-1 0o
024 3)
ABLAPL (Se
71221/ |23.08.20 |- b BARTH ;gURg Order Dtd. at
2024 |24 8355/2 oo: 2 |2024-08-20 No-
024 3)
ABLAPL (Se
71223/ 23.08.20 |- S ;gURg Order Dtd. at
2024 |24 8356/2 oo 2 12024-08-20 No-
024 3)
ABLAPL (Se
71224/ |23.08.20 |- N ;gURg Order Dtd. at
2024 |24 8351/2 oo: 2 |2024-08-20 No-
024 3)
ABLAPL (Se
71225/ |23.08.20 |- % PANDA ;gURg Order Dtd. at
2024 |24 8195/2 oos 2 |2024-08-20 No-
024 3)
ABLAPL (Se
COURT
71226/ 123.08.20 |- Order Dtd. at
2024 |24 7302/2 B B MALLICK gfb 2 12024-08-20 BAIL-1 oo
024 1)
ABLAPL (Se
71227/ 123.08.20 |- % PANDA ;gURg Order Dtd. at
2024 |24 8325/2 oos 2 |2024-08-20 No-
024 1)
ABLAPL (Se
71228/ [23.08.20 |- MRUTUNJAYA ggURg Order Dtd. at
2024 |24 8333/2 |MOHANTY © 2 12024-08-20 No-
OLD
024 1)
ABLAPL (Se
COURT
71229/ 123.08.20 |- Order Dtd. at
2024 |24 8344/ (PILLIP SAMAL gfb 2 12024-08-20 No-
024 1)
ABLAPL (Se
COURT
71231/ 123.08.20 |- Order Dtd. at
2024 |24 8343/2 |J R BISWAL gib 2 12024-08-20 BAIL=2 o
024 12)
71232/ |23.08.20 ABLAPL COURT | der Dtd. (Se
2024 |24 - U P BAG NO. 2 1)024-08-20 at
8339/2 OLD No-




[ 024 12)
[ ABLAPL (Se
17 [71233/ [23.08.20 |- S ;gURg Order Dtd. at
4 2024 |24 8389/2 oLb 2024-08-20 No-
024 12)
N CRLMP- COURT WwRIT | (o€
17 |71234/ |23.08.20 2205/2 M. DAS NO. 2 Order Dtd. BRANCH at
5 2024 |24 053 oLb 2024-08-21 o) 12?—
N BLAPL- |BIBHUTI (Se
17 |71235/ |23.08.20 COURT |Order Dtd. at
6 12024 |24 5126/2 RANJAN NO. 11 [2024-08-22 No-
024 MOHANTY : 5
[ ABLAPL (se
1771236/ (23.08.20 - JYOTI RANJAN |, COURT |Order Dtd. T
7 12024 |24 7125/2 |DAS NO. 11/2024-08-22 No-
024 6)
- ABLAPL (se
1771237/ [23.08.20 - COURT |Order Dtd. at
8 12024 |24 g19g/p |J KAMILA NO. 11/2024-08-22 No-
024 6)
[ ABLAPL (se
17 71238/ (23.08.20 - COURT |Order Dtd. at
9 2024 |24 8263/2 [° T TANGA NO. 11/2024-09-12 No-
024 6)
[ TRP (C) (Se
18 (71239/ [23.08.20 - COURT |Order Dtd. at
0 2024 |24 232/20 |7 KAMILA NO. 11/2024-10-03 No-
24 6)
[ ABLAPL (se
18 71240/ [23.08.20 - MANORANJAN COURT |Order Dtd. BATL_o 3T
1 |2024 |24 6017/2 |PADHY NO. 11|2024-08-22 No-
024 10)
_' (se
BLAPL-
18 |71242/ |23.08.20 COURT |Order Dtd. at
2 2024 24 6596/2 |MADAN DAS NO. 11|2024-07-24 BAIL=2 o
024
8)
[ ABLAPL (se
18 |71243/ |23.08.20 |- COURT |Order Dtd. at
3 2024 |24 g8586/2 |1 P OJHA NO. 11/2024-08-22 BAIL-1 g -
024 5)
N WP (C) - (Se
18 71244/ |23.08.20 17148/ SIDHARTHA COURT |Order Dtd. at
4 2024 |24 MTSHRA NO. 11 /2024-08-21 No-
2024
5)
_' TRP (C) (se
18 |71246/ |23.08.20 |- COURT |Order Dtd. at
5 2024 |24 223/20 |J- C- BARAL NO. 11/2024-08-22 No-
24 5)
18 [71247/ [23.08.20 WP (C) - s DaS COURT |Order Dtd. WRIT |(Se
6 |2024 |24 759/20 |°° NO. 11 /2024-08-22 BRANCH |at




23 -8 No-
41)
N WP (C) - WRIT | o€
18 71248/ |23.08.20 COURT |Order Dtd. at
B o 17116/ |M.D. BISWAL |[C. No. 1112024-08-21 BRANCH |~
2024 -5
47)
[ CRLREV CRIMIN | (Se
18 71249/ |23.08.20 |- COURT |Order Dtd. AL at
8 (2024 24 ag/202 |F-K. MOHANTY C. NO. 112024-09-25 REVIST [No-
3 ON 2)
N WP (C) - WwRIT | (o€
18 71250/ [23.08.20 |5, - [BIJAY KUMAR | COURT |Order Dtd. BranCH [
9 |2024 24 MOHANTY : NO. 11/2024-08-21 No-
024 -1
3)
[ (Se
WP (C) - WRIT
19 |71251/ |23.08.20 COURT |Order Dtd. at
s 202 oy 13820/ |R.K. DEHURY [C. No. 1112024-08-21 BRANCH |~
2024 -8
29)
[ (Se
WP (C) - WRIT
19 71252/ |23.08.20 COURT |Order Dtd. at
U looos o 11230/ |P.K. MOHANTY [C. N6, 11|5024-08-21 BRANCH |~
2024 -3
33)
[ (Se
WP (C) - WRIT
19 |71253/ 23.08.20 COURT |Order Dtd. at
5 |2ooa o 12758/ |P.K. MOHANTY [C. 56, 11 |>024-08-21 BRANCH |~
2024 _4
38)
[ (Se
WP (C) - WRIT
19 71254/ |23.08.20 COURT |Order Dtd. at
3 2022 oy 16699/ |P.K. MISHRA |[C. No. 1012024-09-30 BRANCH |-~
2024 -8
42)
[ (Se
WP (C) - WRIT
19 |71255/ |23.08.20 COURT |Order Dtd. at
4 2024 24 11302/ |S. DAS C- NO. 10(2024-08-21 BRANCH o
2024 )
46)
[ (Se
WP (C) - WRIT
19 |71256/ |23.08.20 COURT |Order Dtd. at
5 2024 24 8171/2 |S. GUPTA C- NO. 10(2024-08-21 BRANCH
024 -8
42)
[ (Se
WP (C) - WRIT
19 |71257/ 123.08.20 COURT |Order Dtd. at
6 12024 02 23560/ |P.K. JENA C. NO. 10 12024-08-21 BRANCH No-
2022 -7
44)
N FAO- misc. |(°€
19 |71258/ |23.08.20 157/20 GANESWAR c COURT |Order Dtd. APPEAL at
7 2024 24 BEHERA : NO. 231/2024-12-10 No-
24 SEC.
9)
N FAO- mrsc. |(S©
1971259/ 123.08.20 327/20 M/S.B.N.SAMA c COURT |Order Dtd. APPE}ZAL at
8 |2024 24 NTARAY : NO. 231/2024-08-21 No-
17 SEC.
5)
119 [71260/ [23.08.20 [WP(C) - [SANTOSH c.0. |[cOURT |order Dtd. WRIT |(Se




12024

24 16235/ |KUMAR NO. 23/2024-08-21 BRANCH |at
2024 DWIVEDY -4 No-
46)
WP (C)- |BICHITRA WwRIT | (o€
71261/ |23.08.20 COURT |Order Dtd. at
2094 oy 42462/ |NARAYANA N0, 23|2024-08-21 BRANCH | ~_
2023  |SATAPATHY : -4 23)
(Se
FAO- MISC.
71263/ 123.08.20 COURT |Order Dtd. at
2024 |24 311/20 M.R. SRHOO NO. 23[2024-10-23 APPEAL INo-
22 SEC.
2)
WP (C) - |SANTOSH WwRIT | (o€
71264/ |23.08.20 COURT |Order Dtd. at
2024 24 16241/ KUMAR NO. 23/2024-08-21 BRANCH o _
2024 DWIVEDY : -4 26)
(Se
WP (C) - WRIT
71265/ 123.08.20 COURT |Order Dtd. at
2094 oy 12243/ |J.N. MOHANTY No. 23|2024-08-21 BRANCH |~
2024 _7
18)
71266/ |23.08.20 "E ()~ COURT |0rder Dtd ;ie
2024 24 19662/ K. PARIDA NO. 23/2024-08-22 No-
2024
18)
S
71267/ [23.08.20 ?gég;;  pamipA COURT |order Dtd. ;te
2024 24 : NO. 23/2024-08-22 No-
2024
18)
S
71268/ (23.08.20 ?gég;; A PANDA COURT |0Order Dtd. ;te
2024 24 : NO. 23/2024-08-22 No-
2024
18)
71269/ |23.08.20 "€~ COURT |0Order Dtd ;ie
2024 24 20160/ |BIKRAM SAMAL NO. 23/2024-08-22 No-
2024
18)
(Se
WP (C) - WRIT
71270/ 123.08.20 COURT |Order Dtd. at
2024 24 10832/ IB. DAS NO. 23/2024-08-21 BRANCH o
2024 7
48)
(Se
WP (C) - WRIT
71271/ 123.08.20 COURT |Order Dtd. at
2024 |24 7155/2 |P.K. DAS NO. 23/2024-04-06 BRANCH o
024 -5
23)
(Se
WP (C) - WRIT
71272/ 123.08.20 COURT |Order Dtd. at
5024 o 3625/2 |R.CH. ROUT No. 23|2024-10-21 BRANCH |~
024 -6
24)
(Se
BLAPL-
71273/ 123.08.20 COURT |Order Dtd. at
2024 |24 3229/2 P. BEHERA NO. 23(2024-08-21 BAIL=2 o

12)




WA-
71274/ |23.08.20 COURT |Order Dtd. WRIT |at
2024 |24 ;20/20 L.D. SAHOO A NO. 232024-08-22 APPEAL No-
1)
(Se
CONTC-
71276/ [23.08.20 COURT |Order Dtd. CONTEM |at
2024 |24 8507/2 |S.K. PRADHAN NO. 23/2024-08-16 pT No-
023
9)
71278/ |23.08.20 "2 (C) - COURT |order Dtd gie
2024 |24 20126/ |D.R MISHRA NO. 23[2024-08-21 No-
2024
9)
(Se
CONTC-
71279/ [23.08.20 COURT |Order Dtd. CONTEM |at
2024 |24 8506/2 |S.K. PRADHAN NO. 23/2024-08-16 pT No-
023
9)
(Se
CONTC-
71280/ |23.08.20 COURT |Order Dtd. CONTEM |at
2024 |24 8505/2 |S.K. PRADHAN NO. 23[2024-08-16 PT  |No-
023
9)
(Se
WP (C) - WRIT
71282/ |23.08.20 COURT |Order Dtd. at
024 |3 6109/2 |G. SUNDARA o, 2320940825 BRANCH |~
012 -2
7)
CRLMC- crImIn |(5€
71283/ [23.08.20 |2, Cu o | v panpa COURT |Order Dtd. i at
2024 |24 02 NO. 23(2024-08-21 Tsc E?—
CRLMC- crimIn | (€
71284/ 123.08.20 27982 BALARAM COURT |Order Dtd. AL at
2024 |24 004 STNGH NO. 23(2024-08-21 lsc gi—
CRLMC- (Se
71285/ [23.08.20 |;27g"" |LAMBODOR COURT |Order Dtd. at
2024 |24 ACHART NO. 23(2024-08-21 No-
024
7)
(Se
MACA- MISC.
71287/ 123.08.20 COURT |Order Dtd. at
2024 |24 424/20 |8.K.SAHOO NO. 23(2024-08-22 APPEAL 0o
03 SEC.
6)
WRIT
WE (C) - BRANCH ;ie
71288/ |23.08.20 COURT |Order Dtd. (DIVIS |~
2024 |24 23326/ P.K. MISHRA NO. 23/2024-08-22 TON T89
BENCH- |
2)
(Se
WP (C) - at
71289/ [23.08.20 COURT |Order Dtd.
19095/ |D.K.BISOI No-
2024 |24 024 NO. 23(2024-08-08 09




o s
SA-
22 171290/ 123.08.20 COURT |Order Dtd. SECOND |at
4 2024 |24 ;‘110/19 P.K. MISHRA 1C.0- \vq 23|2024-08-21 APPEAL No-
4)
_' . (se
22 171291/ 123.08.20 COURT |Order Dtd. SECOND |at
5 2024 |24 gi0/19 P.K. MISHRA (C.0. |06 9312024-08-21 APPEAL [No-
4)
22 171292/ |23.08.20 ["E(C)~ COURT |order Dtd a(lie
6 2024 |24 19086/ D.K.BISOL  [C.0. |5 " 5312024-08-08 No-
2024
4)
T (se
CONTC-
22 171293/ 123.08.20 COURT |Order Dtd. CONTEM lat
7 12024 |24 8501/2 |S.K. PRADHANC.O. 00" s 15054_08-16 PT No-
023
9)
N CRLA- crImin | (5@
2271294/ (23.08.20 [[ 000 | oy . COURT |Order Dtd. il at
8 |2024 |24 a NO. 3 12024-09-26 wppEal, NO-
10)
[ WRIT [ o
WP (C) - CHIEF BRANCH | ?
22 171295/ 123.08.20 JUSTIC Order Dtd. (DIVIS
9 |2024 |24 ;3%6/ 1. PANDA C-0- lgg 2024-09-05 TON I:\LI(ZD:L
COURT BENCH-
)
3)
N CRLA- crIMIN | (5€
23171296/ (23.08.20 COURT |Order Dtd. at
3 Loz |5 1156/2 |S.S.PATTNAIK C.0. |« "0 [J008" P70 AL -
023 : APPEAL ||
[ ABLAPL (se
2371297/ 123.08.20 |- COURT |Order Dtd. at
1 |2024 |24 8589,/ |G SAHOO €-0- Ino. 3 |2024-08-22 No-
024 9)
[ ABLAPL (se
23171298/ (23.08.20 |- COURT |Order Dtd. at
2 2024 24 8569/2 [R& MALLICK 1C.0. |uh "3 1h024-08-22 BAIL-1 |y -
024 4)
- (se
WP (C) - WRIT
23171299/ |23.08.20 COURT |Order Dtd. at
3 |202a 02 4746/2 |P.K.BARIK C. NO. 3 12024-08-22 BRANCH No-
024 -1
1)
_' . (se
23171300/ |23.08.20 COURT |Order Dtd. SECOND |at
4 2024 24 i5/200 H.K. MOHANTAC.O. |06 "3 12024-08-20 APPEAL [No-
6)
[ ABLAPL (se
23171301/ |23.08.20 |- COURT |Order Dtd. at
5 2024 |24 8580/2 |°K SAMAL C-0- No. 3 |2024-08-22 BATL-1 | _
024 5)
23 [71302/ [23.08.20[cMp-  |R.DAS c.0. |[cOURT |order Dtd. WRIT |(Se




|

12024

24 486/20 NO. 3 |2024-08- BRANCH |at
23 22Judgement -1 No-
Dtd. 2024-08- 4)
22,Petition,
MACA- mrsc. |(S©
71303/ 123.08.20 531,20 M/S.A.S.NAND COURT |Order Dtd. APPEAL at
2024 |24 Y NO. 3 |2024-08-22 No-
05 SEC.
0)
(Se
MACA- MISC.
71304/ |23.08.20 COURT |Order Dtd. at
2024 . |oa 531/20 |A. MOHANTY vo. 3 024 08-22 APPEAL |2~
05 SEC.
6)
(Se
WP (C) - WRIT
71305/ 123.08.20 COURT |Order Dtd. at
ooa . |oa 7763/2 |A.K.MOHANTY vo. 3 |r024-08-22 BRANCH ="
024 -3
13)
MACA- mrsc. |(S€
71306/ [23.08.20 COURT |Order Dtd. ©lat
2024 |24 915/20 [S.R. OJHA NO. 3 |2024-08-22 APPEAL |\ _
05 SEC.
6)
ABLAPL (Se
COURT
71307/ 123.08.20 |- Order Dtd. at
2024 |24 087/20 [MR SAHOO NO. 2 1)024-08-22 BAIL=2 -
OLD
24 9)
(Se
CMP- WRIT
71308/ [23.08.20 COURT |Order Dtd. at
2024 |24 714/20 M.K.PRADHAN NO. 20(2024-12-05 BRANCH o
24 -5
23)
ABLAPL (se
COURT
71309/ 123.08.20 |- Order Dtd. at
2024 |24 agsg/p |SK NAYAK ggb 2 12024-08-22 BAIL-1 oo
024 2)
CRLA- crImMIN | (€
71310/ 123.08.20 COURT |Order Dtd. at
2024 |24 1176/2 M.R. ROUTRAY NO. 7 12024-12-17 AL No-
023 : APPEAL 9$
Order Dtd. (Se
WP (C) - 2024-08- WRIT
Zé;il/ ;2'08'20 7851/2 |A.K.MOHANTY EgURg 22Judgement BRANCH ;z_
024 : Dtd. 2024-08- -4 i)
22,Petition,
ABLAPL (se
71312/ |23.08.20 |- COURT |Order Dtd. at
2024 |24 8568/2 |°R PATRA NO. 7 |2024-08-22 No-
024 46)
71313/ |23.08.20 "2 (C)~ COURT |order Dtd gie
2024 |24 19089/ |D.K.BISOI NO. 7 |2024-08-08 No-
2024
46)
71314/ |23.08.20 |ABLAPL |PRASANTA COURT sATL_1 | (Se
2024 |24 - KUMAR NO. 7 at




8369/2 |ROUTRAY No-
024 1)
[ MR.A.K.NANDA WRIT [ o
e ()~ |(BGR), BRANCH | °
2471315/ 123.08.20 |, o, [M/S.BISWAJIT |, COURT |Order Dtd. (DIVIS |0
9 [2024 |24 053 | [MOHAPATRA, 2+ INo. 7 |2024-08-22 TON 03
S.K.SAHOO, BENCH- |
B.ROUTRAY 1)
ABLAPL ;ie
2571316/ |23.08.20 |- COURT |Order Dtd.
0 2024 |24 g583/2 PR SENAPATL C.0. lyo "9 12024-08-22 No
103
024
)
(Se
WP (C) - at
25(71317/ |23.08.20 COURT |Order Dtd.
20093/ |S. M. SINGH |C. No-
1 2024 |24 D024 NO. 7 |2024-08-22 03
)
JCRLA- crImMIN | (€
25 71318/ (23.08.20 5 ' " MR.R.K.MALLI |, COURT |Order Dtd. oL at
2 2024 |24 . CK NO. 7 [2023-07-24 ADPEAL Ts—
_— -
2571319/ [23.08.20 ?g{gé; I COURT |order Dtd. ;te
3 2024 |24 R 2+ INo. 7 12024-08-08 No-
2024
1)
[ ABLAPL (se
COURT
25171320/ (23.08.20 |- Order Dtd. at
4 |2024 |24 7213/ AK MOHANTY — C. ggb 2 12024-07-25 No-
024 1)
25 [71321/ [23.08.20 " LC) - COURT |0Order Dtd ;ie
5 2024 |24 20287/ |P.K.JENA €-0- Ino. 1 |9999-12-31 No-
2024
1)
__' (Se
BLAPT,~
25171322/ 123.08.20 COURT |Order Dtd. at
6 [2024 |24 541/20 |D.SAMAL C-0- lNo. 1 |2024-08-16 BAIL=2 |-
21
9)
25171323/ |23.08.20 ["E(C)~ COURT |order Dtd gie
7 |2024 |24 20091/ |S. M. SINGH |C.O. o™ 1 h004_0g-22 No-
2024
9)
__' s
25(71324/ [23.08.20 ?gégé; Ak oanpa o COURT |order Dtd. ;te
8 [2024 |24 R Y N0, 1 2024-08-22 No-
2024
9)
__' (Se
BLAPT,~
25171325/ 123.08.20 COURT |Order Dtd. at
9 12024 |24 543/20 |D. SAMAL C-0- lNo. 1 |2024-08-16 BAIL=2 Iyo-
21
9)
126 [71326/ [23.08.20 [BLAPL- [D. SAMAL lc.0. |cOURT |order Dtd. BAIL-2 |(Se




12024

24 542/20 NO. 1 |2024-08-16 at
21 No-
9)
s
71327/ [23.08.20 ?gig;; o K BISOT COURT |Order Dtd. ;te
2024 |24 R NO. 1 |2024-08-13 No-
2024
9)
71328/ |23.08.20 " LC)~ COURT |order Dtd ;ie
2024 |24 20117/ 18. M. SINGH NO. 1 [2024-08-22 No-
2024
9)
s
71329/ [23.08.20 ?5;8;; s u. sven COURT |Order Dtd. ;te
2024 |24 - M NO. 1 |2024-08-22 No-
2024
9)
ABLAPL (Se
71330/ |23.08.20 |- JYOTTISH COURT |Order Dtd. at
2024 |24 8328/2 |RANJAN DAS NO. 1 |2024-08-20 No-
024 9)
(Se
WP (C) - WRIT
71331/ [23.08.20 COURT |Order Dtd. at
2024 |24 29339/ ||A.SAHOO NO. 1 |2024-08-22 BRANCH o _
2021 -4
17)
s
71332/ [23.08.20 ?gig;; I COURT |order Dtd. ;te
2024 |24 - M NO. 1 |2024-08-22 No-
2024
17)
ABLAPL (Se
71333/ (23.08.20 |- JYOTTISH COURT |Order Dtd. at
2024 |24 8354/2 |RANJAN DAS NO. 1 |2024-08-20 No-
024 17)
(Se
WP (C) - WRIT
71334/ (23.08.20 COURT |Order Dtd. at
oo lox 40539/ |U.K.CHHOTRAY v 1 bosa osc2 BRANCH 3°
2023 -8
40)
s
71335/ (23.08.20 ?gig;; s M. SINGH COURT |0Order Dtd. ;te
2024 |24 - M NO. 1 |2024-08-22 No-
2024
40)
We (C) - COURT wrrr | (5¢
71336/ 123.08.20 |5555 /5 g K .BARIK No. 3 |Order Dtd. BRANCH [2©
2024 24 2024-08-22 No-
021 OLD -6
16)
(Se
71337/ [23.08.20 ?gég;/ S ;gURg Order Dtd. at
2024 24 - M . 2024-08-22 No-
2024 OLD
16)
WP (C) - COURT wriT | (°©
23228/ 52'08'20 5358/2 |R.K. BARIK NO. 3 gggjfogfgé BRANCH ;z_
021 OLD -6

16)




71339/ [23.08.20 ?5532} s u. snen ;gURg Order Dtd. at
2024 |24 - : 2024-08-22 No-
2024 OLD
16)
WP (C) - COURT writT | (5@
71340/ [23.08.20 oo, 0 | b panix no. 3 lorder Dtd. eancy 2
2024 |24 2024-08-22 No-
021 OLD -6
16)
WP (C) - COURT wriT | 5©
71341/ 123.08.20 | 1045/ |5 B UDGATA No. 3 |Order Dtd. BRANCH 3¢
2024 |24 2024-08-22 No-
2021 OLD -5
21)
WP (C) - COURT wriT | (°©
71342/ 123.08.20 | 1095, |5 B.UDGATA No. 3 (Order Dtd. BRANCH [2©
2024 |24 2024-08-22 No-
2021 OLD -5
21)
(Se
71343/ [23.08.20 ?53?2/ I ;gURg Order Dtd. at
2024 |24 - . 2024-08-22 No-
2024 OLD
21)
WP (C) - COURT WRIT | (o€
71344/ 123.08.20 5353/2 |R.K. BARIK NO. 3 Order Dtd. RRANCH at
2024 |24 2024-08-22 No-
021 OLD -6
16)
(Se
71345/ [23.08.20 ?géfé/ I ;gURg Order Dtd. at
2024 |24 - . 2024-08-07 No-
2024 OLD
16)
WP (C) - COURT WwRIT | (o€
23226/ ;2‘08‘20 19112/ |M.BEHERA NO. 3 gggjfogfgé BRANCH ;z_
2023 OLD -1 5
WPC (OA (Se
71347/ 23.08.20C) - MR SAHOO ;gURg Order Dtd. oA at
2024 24 313/20 T . 2024-08-21 Branch |No-
OLD
19 1)
WPC (OA (Se
71348/ [23.08.20/C) - ?é;AﬁANOJ ;gURg Order Dtd. oA at
2024 |24 2795/2 |0y orp  |2024-08-20 Branch No-
018 1)
WPC (OA (Se
71349/ [23.08.20/C) - S ;gURg Order Dtd. oA at
2024 |24 2826/2 | ° . 2024-08-20 Branch [No-
OLD
018 1)
BLAPL- COURT (Se
71350/ [23.08.20 1" " |RABINDRA No. 3 |order Dtd. at
2024 |24 NATH PANDA . 2024-08-22 No-
024 OLD b
71351/ |23.08.20 "2 (C)~ COURT | Ger Dtd. (Se
2024 02 20432/ |S.K. SAHOO NO. 3 054 0g-22 at
2024 OLD No-




[ | | | | 1)

[ ABLAPL (Se
28 171352/ |23.08.20 |- COURT |Order Dtd. at
6 2024 |24 5072/2 (°C BISWAL — 1C.O0. Iy 3 |2024-08-22 No-
024 1)
N WP (C) - wriT | °€
28 71353/ 123.08.20 17453/ LAKSMIDHAR c.o COURT |Order Dtd. BRANCH at
7 |2024 |24 KABTI Y INO. 3 12024-08-22 No-
2024 -1
31)
[ ABLAPL (Se
28 171354/ |23.08.20 - ;iﬁiiNTA ¢ o. |COURT |order ptd. at
8 2024 |24 8359/2 |1 irRay Y- INO. 3 12024-08-20 No-
024 31)
- ABLAPL (se
2871355/ (23.08.20 |- COURT |Order Dtd. at
9 2024 |24 8566/2 |FK NATH C-0- lNo. 3 |2024-08-22 BAIL-1 |y
024 6)
- WPC (OA (Se
2971356/ 123.08.20C) - COURT |Order Dtd. oA at
0 2024 |24 1670/2 A-K-SRHOO —1C.O0. oy 3 15024-08-20 Branch [No-
017 1)
| -
2971357/ [23.08.20 ?gég;; o pANDA c o, |COURT lorder Dtd. ;te
1 2024 |24 : Y INO. 3 12024-08-22 No-
2024
1)
- ABLAPL (se
2971358/ |23.08.20 |- COURT |Order Dtd. at
2 2024 |24 g5g1/p KF MOHANTY 1C.O. |y "3 |5024-08-22 BAIL-1 |y
024 6)
[ ABLAPL (se
2971359/ |23.08.20 - ;Sﬁ;ﬁNTA c o, |COURT lorder Dtd. at
3 2024 |24 8377/2 O INo. 3 12024-08-20 No-
ROUTRAY
024 6)
[ WPC (OA (Se
29 71360/ [23.08.20 ) - COURT |Order Dtd. oA at
4 (2024 24 488/20 A.K.PANDA €.0. NO. 3 |2024-08-20 Branch |No-
18 1)
[ ABLAPL (se
29 |71361/ |23.08.20 |- B DAS c.0 COURT |Order Dtd. at
5 2024 24 8579/2 Y INO. 3 12024-08-22 No-
024 1)
[ ABLAPL (se
2971362/ |23.08.20 |- DILLIP KUMAR|, _ |COURT [Order Dtd. N
6 2024 |24 8335/2 |MALLICK Y+ INO. 3 12024-08-20 No-
024 2)
L -
2971363/ |23.08.20 ?gég;; . panoa o, |COURT |order ptd. ;te
7 |2024 |24 : Y INO. 3 12024-08-22 No-
2024
2)
29 [71364/ [23.08.20 [wpc (oA COURT |Order Dtd. oA (se
8 |2024 |24 ) - G.K.NANDA —1C.0. |y 3 |2024-08-21 Branch |at




1599/2 No-
018 1)
[ ABLAPL (Se
29 |71365/ (23.08.20 |- COURT |Order Dtd. at
9 12024 |24 8547/2 K DAS €-0- Ino. 3 |2024-08-22 BATL=2 |-
024 10)
[ ABLAPL (se
COURT
30 171366/ |23.08.20 |- Order Dtd. at
0 2024 |24 83302 |- MOHANTY [C. gib 2 12024-08-20 BAIL=2 o
024 12)
[ (Se
WP (C) - COURT
30 |71367/ |23.08.20 Order Dtd. at
> bosa | loa 19583/ |A. PANDA c.o. No. 2 | ot TS e
2024 OLD
12)
[ ABLAPL (Se
30 [71368/ [23.08.20 |- ;iﬁiiNTA . ;gURg Order Dtd. at
2 2024 |24 8380/2 : . 2024-08-20 No-
024 ROUTRAY OLD 1)
N WP (C) - COURT writT | (°©
30 71369/ [23.08.20 |/ 120" MANOJ KUMAR |, N, 5 |order pta. renncn 2t
3 12024 |24 004 | [NAYAK onm 2024-08-21 ol ﬁs—
ABLAPL COURT (Se
30 |71370/ [23.08.20 |- AMLAN SHAKTI | N, 5 |order Dtd. at
4 |2024 |24 8358/2 |PAUL : : 2024-08-20 No-
OLD
024 4)
N WP (C) - COURT wrrT | (°©
30 71371/ [23.08.20 3,570 | porenon co. o, o |order ptd. mancH 26
5 12024 |24 2024-08-22 No-
2020 OLD -5
32)
[ ABLAPL (se
30 [71372/ [23.08.20 - SRINTBASH | ;gURg Order Dtd. at
6 |2024 |24 5292/2 |MOHANTY = lonn 2024-08-09 No-
024 32)
N BLAPL- COURT (se
3071373/ [23.08.20 | 00" |AMLAN SHAKTI |, N, 5 lorder Dtd. saTL_s At
7 |2024 |24 PAUL : . 2024-08-21 No-
024 OLD
10)
___' ABLAPL (se
30 |71374/ [23.08.20 |- Eiﬁ;?NTA . ;gURg Order Dtd. N
8 |2024 |24 8332/2 | Jln oLh 2024-08-20 No-
024 5)
N WP (C) - COURT wriT | (°©
30 |71375/ |23.08.20 Order Dtd. at
12340/ |S. DASH C.0. NO. 2 BRANCH
9 |2024 |24 2024-08-22 No-
2016 OLD -3
13)
N BLAPT,~ COURT (Se
3171376/ [23.08.20 |00 0| . N, o |order pta. at
0 |2024 |24 : . 2024-08-22 No-
024 OLD
13)
131 [71377/ [23.08.20 MA-  [D.PRADHAN  [C.O. [COURT |order Dtd. MISC. |[(Se




12024

24 439/20 NO. 21/2024-09-09 APPEAL |at
02 SEC. No-
6)
ABLAPL (Se
71378/ |23.08.20 |- COURT |Order Dtd. at
2024 |24 8542/ B+ K. BEHERA NO. 21(2024-08-22 No-
024 6)
(Se
BLAPL-
71379/ [23.08.20 COURT |Order Dtd. at
2024 |24 7816/2 |AK MISHRA NO. 21[2024-08-22 No-
024
6)
(Se
WP (C) - WRIT
71380/ |23.08.20 COURT |Order Dtd. at
2024 |24 12340/ |R.K. BARIK NO. 21(2024-08-22 BRANCH o
2016 -3
13)
(Se
BLAPL-
71381/ [23.08.20 COURT |Order Dtd. at
2024 |24 7818/2 M MOHANTY NO. 21/2024-08-22 No-
024
13)
STREV- crvin |{5¢
71382/ [23.08.20 COURT |Order Dtd. at
ona | |oa 20/202 |D.D. MOHANTY 0. 21 bose 0825 REVIST [3°
3 ON
3)
BLAPL- |RAMESH (Se
71383/ [23.08.20 COURT |order Dtd. at
2024 |24 7799/2 |CHANDRA NO. 21/2024-08-22 No-
024 MAHARANA : 5
(Se
BLAPL-
71384/ 123.08.20 COURT |Order Dtd. at
2024 |24 7805/2 IR SETHI NO. 21|2024-08-22 BAIL~L Ivo-
024
1)
71385/ |23.08.20 |"E ()~ COURT |0Order Dtd ;ie
2024 |24 20413/ |P.N. NAYAK NO. 1 |2024-09-19 No-
2024
1)
arapr. |REMESH (Se
71386/ 123.08.20 3990/2 CHANDRA COURT |Order Dtd. BATL-1 at
2024 |24 o MAHARANA NO. 1 |2024-08-22 No-
A.K.MOHARANA 6)
ABLAPL (Se
71387/ |23.08.20 - RASHMI FoOR” lorder pta. aarr_g At
2024 |24 7963/2 |RANJAN SINHA : 2024-08-22 No-
OLD
024 7)
71388/ |23.08.20 LATA~ COURT |order Dtd FIRST gie
2024 |24 §§5/20 S. MOHARANA NO. 1 |2024-09-06 APPEAL |No-
4)
BLAPL- |RAMESH (se
71389/ [23.08.20 COURT |Order Dtd. at
2024 |24 7798/2 |CHANDRA NO. 1 |2024-08-22 No-
024 MAHARANA :

4)




RSA-
71390/ 123.08.20 COURT |Order Dtd. at
2024 |24 215/20 |P.K.BARIK NO. 11 [2024-08-22 No-
24
4)
(Se
MATA-
71391/ 123.08.20 COURT |Order Dtd. FIRST |at
2024 24 i7/202 P.K. PARIDA NO. 11/2024-08-20 APPEAL No-
1)
(Se
MATA-
71392/ 123.08.20 COURT |Order Dtd. FIRST |at
2024 |24 ;4/202 M.M. PANDA NO. 11/2024-08-21 APPEAL No-
5)
BLAPL- (Se
71393/ 123.08.20 7811/2 PARTHA COURT |Order Dtd. at
2024 24 024 SARATHI DAS NO. 11./2024-08-22 No-
5)
(Se
71394/ [23.08.20 Ti;?oz s pas COURT |order Dtd. FIRST |at
2024 24 5 : NO. 11/2024-08-21 APPEAL No-
5)
WP (C) - (Se
71395/ |23.08.20 0o, [SUBRAT COURT |Order Dtd. at
2024 24 SATPATHY NO. 23/2024-12-02 No-
2024
5)
ABLAPL (Se
71396/ 123.08.20 - COURT |Order Dtd. at
2024 24 8353/ | MISHRA NO. 23/2024-08-20 No-
024 5)
ABLAPL (Se
71397/ 123.08.20 |- BALARAM COURT |Order Dtd. BATL-2 at
2024 24 5915/2 |SINGH NO. 23/2024-08-13 No-
024 11)
WP (C) - (Se
71398/ |23.08.20 |, 0o [BISHNU COURT |Order Dtd. at
2024 24 PRASAD RATH NO. 11/2024-10-09 No-
2024
11)
TRP (C) (Se
71399/ 123.08.20 |- COURT |Order Dtd. at
2024 24 235/20 (R R NATAK NO. 11/2024-10-03 No-
24 11)
(Se
BLAPL-
71400/ 123.08.20 COURT |Order Dtd. at
2024 |24 7795/2 |B B ROUT NO. 11/2024-08-22 BATL-1 | _
024
1)
71401/ |23.08.20 "2 (C)- COURT |0Order Dtd ;ie
2024 24 19543/ |P. K. JENA NO. 23/2024-09-17 No-
2024
1)
WP (C) - (Se
71402/ |23.08.20 COURT |[Order Dtd.
2024 24 19886/ |S. C. PANI NO. 23/2024-08-22 at
2024 No-




[ 1)
WP (C) - (Se
33 |71403/ [23.08.20 | go00" ¢ panT COURT |Order Dtd. at
7 |2024 |24 : NO. 23(2024-08-22 No-
2024
1)
WP (C) - (se
33(71404/ |23.08.20 19895/ c. PANT COURT |Order Dtd. at
8 2024 |24 : NO. 23/2024-08-22 No-
2024
1)
WP (C) - (Se
33(71405/ |23.08.20 19889/ C. PANI COURT |Order Dtd. at
9 2024 |24 : NO. 23(2024-08-22 No-
2024
1)
[ TRP (C) (se
34 (71406/ 123.08.20 |- COURT |Order Dtd. at
0 |2024 |24 352/20 |B-SINGH NO. 11/2024-08-07 M.J-CelNo-
23 6)
N CRLMC- crimMIn | (€
34 71407/ [23.08.20 [, 000 | Lo COURT |Order Dtd. i at
1 2024 |24 073 NO. 11/2024-08-22 Tsc §$—
WP (C) - (Se
34 |71408/ [23.08.20 |0 0000 | cpnoo COURT |Order Dtd. at
2 2024 |24 NO. 10/2024-08-20 No-
2024
5)
[ TRP (C) (Se
34 (71409/ 123.08.20 |- COURT |Order Dtd. at
3 2024 |24 372/20 |7-FRADHAN NO. 3 |2024-08-20 M-J.Celgo-
23 6)
N WP (C) - WwRIT | (o€
34 (71410/ 123.08.20 COURT |Order Dtd. at
4 2024 |24 4009/2 M.NAYAK NO. 3 |2024-08-20 BRANCH
013 5
8)
N WP (C) - wrIT | o€
34 |71411/ (23.08.20 ;006 |y pag COURT |Order Dtd. eancy 2
5 2024 |24 : NO. 3 |2024-08-20 No-
013 5
8)
__' (Se
WP (C) - WRIT
34 |71412/ |23.08.20 COURT |Order Dtd. at
= booa | |2z 7772/2 |A.K.MOHANTY o, 3 b02e 0825 BRANCH [7°
024 -3
13)
N WP (C) - wriT | (°©
34 (71413/ 123.08.20 COURT |Order Dtd. at
7 |2024 |24 3608/2 |S.R.PANI NO. 3 |2024-08-22 BRANCH
024 -6
24)
__' (Se
WP (C) - WRIT
34 |71414/ |23.08.20 COURT |Order Dtd. at
8 2024 |24 3608/2 |B.BEHERA NO. 3 |2024-08-22 BRANCH o
024 -6
24)
34 [71415/ [23.08.20 WP (C) - SAHOO COURT |Order Dtd. (se
9 2024 |24 17207/ NO. 3 |2024-08-20 at




[ 2024 No-
24)
N WP (C) - (Se
35|71416/ |23.08.20 COURT |Order Dtd. at
0 2024 |24 19849/ |R. SAHU NO. 3 |2024-08-21 No-
2024
24)
N CRLA- crIMIN (€
3571417/ 23.08.20 | o0 L COURT |Order Dtd. i at
1 2024 |24 > NO. 5 [9999-12-31 A EDEAL gf—
N WP (C) - wrrr | (Se
351(71418/ |23.08.20 COURT |Order Dtd. at
2 2024 |24 14170/ IT.K. DAS NO. 5 [2024-08-07 BRANCH INo-
2024 -3
28)
N WP (C) - WRIT | (o€
35 71419/ |23.08.20 COURT |Order Dtd. at
3 |2024 |24 6917/2 |P.CH. DAS NO. 5 |2024-08-09 BRANCH o
022 -6
35)
_' (Se
3571420/ |23.08.20 22?5?2 N Saoo COURT |order Dtd. at
4 12024 |24 NO. 8 |2024-08-23 No-
024
35)
[ (Se
BLAPL-
35 71421/ |23.08.20 COURT |Order Dtd. at
5 2024 |24 3093/2 ISP SAHOO NO. 8 [2024-08-23 No-
024
35)
35 71423/ (23.08.20 |"E{C)~ COURT |0Order Dtd ;ie
6 2024 |24 19998/ |D. NAYAK NO. 8 |2024-08-22 No-
2024
35)
N BLAPL- COURT (se
35171425/ 123.08.20 7627/2 |RB MISHRA NO. 2 Order Dtd. at
7 12024 24 . 2024-08-22 No-
024 OLD
35)
N BLAPL- COURT (Se
35171429/ 123.08.20 Order Dtd. at
P P 7807/2 N MOHAPATRA NO. 2 |50y gaios Noe
024 OLD
35)
[ (Se
3571430/ |23.08.20 323532 & N SAHU ;gURg Order Dtd. at
9 |2024 |24 : 2024-08-22 No-
024 OLD
35)
N BLAPL- COURT (Se
3671431/ |23.08.20 7806/2 |B N SAHU NO. 2 Order Dtd. at
0 2024 |24 : 2024-08-22 No-
024 OLD
35)
[ ABLAPL (se
36 71432/ [23.08.20 |- IR ;gURg Order Dtd. at
1 2024 |24 8570/2 orp | [2024-08-22 No-
024 35)
136 [71433/ [23.08.20 [CRLMC- |ASHOK KUMAR [C.O. |COURT [Order Dtd. [(se




12024

24 2696/2 |SWAIN 1 NO. 2 |2024-08-21 at
024 OLD No-
35)
ABLAPL (Se
71434/ |23.08.20 - o nHER o R lorder pta. at
2024 |24 8567/2 © 2 12024-08-22 No-
024 ROUTRAY OLD 35)
ABLAPL (Se
71435/ |23.08.20 |- EiﬁiiNTA ;gURg Order Dtd. at
2024 |24 8416/2 © 2 12024-08-21 No-
024 ROUTRAY OLD 35)
ABLAPL (Se
COURT
71436/ 123.08.20 |- Order Dtd. at
2024 |24 gag1/o P K ROUTRAY gfb 2 12024-08-21 BAIL-1 |y
024 1)
ABLAPL (Se
71437/ |23.08.20 |- EiﬁiiNTA ;gURg Order Dtd. at
2024 |24 8460/2 B0 oo 2 12024-08-21 No-
024 1)
ABLAPL (Se
71438/ [23.08.20 - EiﬁiﬁNTA ;gURg Order Dtd. at
2024 |24 8501/2 PR oo: 2 |2024-08-21 No-
024 1)
ABLAPL (Se
71439/ [23.08.20 - EiﬁiiNTA ;gURg Order Dtd. at
2024 |24 8500/2 B oo 2 12024-08-21 No-
024 1)
ABLAPL (Se
71440/ 123.08.20 |- NIRANRAN ;gURg Order Dtd. at
2024 |24 8575/2 |ROUT oo: 2 |2024-08-22 No-
024 1)
ABLAPL (Se
71441/ [23.08.20 - PRASANTA COURT | der Dtd. at
2024 |24 8452/ KUMAR NO. 2 1) 024-08-21 BAIL-1 |-
ROUTRAY OLD
024 3)
CRLREV (Se
71442/ [23.08.20 |- A. K. COURT |order Dtd. at
2024 |24 363/20 |MOHANTY NO. 102024-09-25 No-
24 3)
71443/ [23.08.20 "€~ COURT |order Dtd gie
2024 |24 19926/ MANAS PATI NO. 10/2024-08-21 No-
2024
3)
WP (C) - (Se
71444/ 123.08.20 19984/ |U.P. BAG COURT |Order Dtd. at
2024 |24 P NO. 102024-08-21 No-
2024
3)
71445/ |23.08.20 ")~ COURT |order Dtd gie
A 18153/ |U.P. BAG .

2024 |24 S NO. 10/2024-09-06 No-

3)




WP (C) -
71446/ 123.08.20 COURT |Order Dtd. at
2024 |24 17349/ [B.K. SINGH [C.0. |6 10 |2024-08-21 No-
2024
3)
ABLAPL (Se
71447/ 123.08.20 |- B.P. TANGA c ;gUR;‘ Order Dtd. at
2024 |24 7608/2 [°°" O oop © [2024-08-02 No-
024 3)
(Se
WP (C) - COURT
25338/ ;2'08'20 17156/ |G. SUNDARA |C.O. [NO. 2 2g§jfogfgé ;z_
2024 OLD 5
(Se
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